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so far identified and earmarked items of 
production for anicllary development and 
5 enterprises have also identified ancillary 
units to be provided with technical and 
other assisstance Purchase contracts have 
also been entered into with such units by
3 of the enterprises.

Alleged Divtrsion of Profits out of
Newspapers to Industrial Ventures

3463. SHRI N. K. SANGHI :
SHRI BtSHWANATH

JHUNJHUNWALA :

Will the Minister of COMPANY 
AFFAIRS be pleased to state :

(a) whether the leading newspapers in 
the country are ploughing a substantial 
portion of their profits in other industrial 
venture and if so, the ‘extent of diversion’ ; 
and

(b) whether Go\ eminent propose to 
intitute high level inquiry into the matter?

THE MINISTER OF COMPANY 
AFFAIRS (SHRI RAGHUNATHA 
REDDY) : (a) Nine newspaper companies 
associated with industrial houses had an in
vestment of about Rs. 448 lacs in industrial 
venture at the end of the year 1969-70. 
Information as to what portion of it was 
financed out of their profits is not available.

(b) No such proposal is at present 
under the consideration of the Government. 
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Officers/Employees of the Fertilizer Cor
poration of India on Official Tour at 

Calcutta on March 7 -8-1972

3465. SHRI JAGD1SH NARAIN
M A N D A L:

SHRI SWAM1 BRAHMA-
NANDJI :

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state :

(a) the numder, names and designations 
of Officers/employees o f the Fertilizer Cor
poration of India who were at Calcutta on 
Ofticia! tour on March 7-8-72 :

(b) the total expenditure incurred on 
their visit to Calcutta !

(c) whether they went on tour to 
attend any important private function on 
these dates at Calcutta and whether they 
attended any such function there ; and

(d) if so, Government's reaction there
to ?

THE MINISTER OF LAW AND 
JUSTICE AND PETROLEUM AND 
CHEMICALS (SHRI H. R. GOKHALE) :
(a) to (b). The information is being collec
ted and will be placed on the Table of the 
Sabha.

C. B-1. enquiry into the deteriorating 
of Fertilizer Corporation of India ,

3466. SHRI JAGDISH NARAIN
M A NDA L:

SHRI JAGANNATH M1SRA :

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state ;* s
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(a) whether attention of Government 
has been drawn by certain Members o f  
Parliament to an emergent need for an 
independent C. B. I. enquiry into the 
deteriorating affairs of the Fertilizer Corpo
ration of India; and

(b) if so, the reaction of Government 
thereto ?

THE MINISTER OF LAW AND 
JUSTICE AND PETROLIUM AND 
CHEMICALS (SHRI H R. GOKHALE) :
(a) Copies of a memorandum containing 
allegations against the management of Ferti
lizer Corporation of India have been 
received from some Members of Parliament. 
Request has also been received subsequently 
for referring the allegations to the C. B. I. 
for enquiry.

(b) The allegations are presently under 
examination of Government.

High Powered Cj.n n ssion to exam ine 
the Working of Fertilizer 

Corporation of India

3467. SHRI SWAM I BRAHMA 
NAND J1 :

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state :

(a) whether there is any proposal under 
consideration of Government to set up a 
high-powered Commission to examine the 
working of the Fertilizer Corporation of 
India with particular reference to the 
memoranda on corruption, losses nepotism, 
groupism and demoralisation in the Ferti
lizer Corporation of India submitted by a 
large number o f Members of Parliament 
since August 1971 :

(b) if so, the outline thereof ; and

(c) the time by which the Commission is 
likely to be set up and what will be its terms 
o f reference ?

T H E  M INISTER OF LAW AND 
JUSTICE, AND PETROLEUM AND 
CHEMICALS (SHRI H. R. GOKHALE):
(a) There is at present no proposal to 
«et up a  high-powered Commission to

examine the working of Fertilizer Corpora
tion o f India. The memoranda received 
from the Members of Parliament containing 
allegations against the management of 
Fertilizer Corporation of India are under 
examination.

(b) and (c). Do not arise.
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